
.. HIGH COURT OF MADHYA PRADESH

VED PRAKASH
REGISTRAR GENERAL

D.O. No. .9~ -=t /Confd1./2014
II-15-12j2000(Part-1O)

JABALPUR

Dated 04th August, 2014

Subject:

Refer:-

Regarding nomination of Judicial Officers for the Fourth
International and Eighth Biennial conference of Indian Society of
Victimology to be held from 09-11 October, 2014, at Chennai.

Your letter dated 17.07.2014.

Dated 04th August, 2014

Yours sincerely,

CjY~I~
.,(VE'\fRAKASH)

In connection with the subject & reference cited above, as directed,

I am to state that following Judicial Officers have been nominated to participate

in the 'Fourth International and Eighth Biennial conference of Indian Society of

Victimology' scheduled to be held from 09-11 October, 2014, at Chennai:-

1. Smt. Anuradha Shukla, I Additional District & Sessions Judge, Rewa.

Contact No. 09425072001, Email-anuradha.shukla@mphc.in

2. Shri Prem Kumar Sinha, XII Additional District & Sessions Judge, Indore.

Contact No. 09425478538, Email-pksinha186@gmail.com

3. Smt. Asha Godha, II Additional District & Sessions Judge, Ratlam.

Contact No. 09009349589, Email-ashagodha23@gmail.com

4. Shri Alok Awasthy, II Additional District & Sessions Judge, Raisen.

Contact No. 09425380206, Email-alok.awathi@mphc.in

5. Shri Sanat Kumar Kashyap, I Additional District & Sessions Judge, Anuppur.

Contact No. 09981672990, Email-sanat.kashap@mphc.in

To,
Mr. M.R. Sivaraman,
Chairman
Organizing Committee,
Department of Criminology,
University of Madras, Chepauk,
CHENNAI 600005

Endt. No. .93g /Confdl. /2014
II-15-12-2000 (Part-10)

Copy forwarded to:
1. The Principal Secretary, Government of M.P., Law & Legislative Affairs

Department, Vindhyachal Bhawan, Bhopal for information.

mailto:Email-anuradha.shukla@mphc.in
mailto:Email-pksinha186@gmail.com
mailto:Email-ashagodha23@gmail.com
mailto:Email-alok.awathi@mphc.in
mailto:Email-sanat.kashap@mphc.in
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1. Smt. Anuradha Shukla, I Additional District & Sessions Judge, Rewa.

2. Shri Prem Kumar Sinha, XII Additional District & Sessions Judge, Indore.

3. Smt. Asha Godha, II Additional District & Sessions Judge, Ratlam.

4. Shri Alok Awasthy, II Additional District & Sessions Judge, Raisen.

5. Shri Sanat Kumar Kashyap, I Add!. District & Sessions Judge, Anuppur.

With a direction to participate in the aforesaid conference
scheduled to be held from 09-11 October, 2014, at Chennai.

You are directed to keep yourself in readiness to attend the
aforesaid conference.

• Copy of brochure received from the Department of Criminology, University

of Madras, Chennai in respect of the conference, along with Registration

Form and details of accommodation is enclosed for information.

• The Participants are directed to fill the details of Registration Form and

send the same to Dr. M. Shrinivasan, Organizing Secretary of the

conference at the address mentioned in the Registration Form,

• The Participants are directed to stay at any private Hotel of Chennai which

offers accommodation upto Rs. 3,000/- per day.

• Participants are directed to deposit their dues like lodging, boarding T.A.

bills before the respective District Judge.

• After attending the conference, the participants are requested to intimate

the Registry about their participation in the conference.

• The participants are requested to bring their Laptop with them during the

conference.

(8) Participants are further directed to send comments/suggestions regarding

experience of conference to Director, MPSJA,Jabalpur.

(C) The Officers nominated are further directed to arrange their Board Diary in

such a manner that no case is listed on the dates, on which they are

directed to attend this conference. In case, cases have been fixed for the

said dates, Summons should not be issued and if Summons are issued, the

parties should be informed about the change in dates.

4. District & Sessions Judge, Rewa/ Indore/ Ratlam/ Raisen/ Anuppur

for information and necessary action, You are requested to send

confirmation of receiving of this communication immediately, by fax.

5. The Director, MPSJA, Jabalpur, with a request to utilize the experience of

the officers nominated for imparting training to other Judicial Officers

during various programme.

End: As above.



Fourth International and Eighth Biennial
Conference of the Indian Society of

Victimology, Chennai

9,10 & 1] October, 2014

REGISTRATION FORM

1.Name: .

2.Age: yrs 3. Sex: Male/ Female .

4. Designation: .

5. Institution: .

6. Full mailing address: .

............................................................................................

.......................................................................... , .

7. Details regarding Paper Presentation:

i.Whether presenting paper

ii. rfyes, under the theme :

:Yes/No

...........................................................................................

........................................................................................................................

iii. Title of the paper(s):
...... , .

........................................................................................................................

8.ArrivaI Details:

i. Mode of travel: flight/train/bus

ii. Name of the flight! train! bus: : .

iii. Date & time of arrival: .

9. Departure Details:

i. Mode of travel: flight/train/bus

ii. Name of the flight! train! bus: .

iii. Date & time of departure: .



hom: TI..\.

IV. Dctails ofaccompanymg personl S I, Ifanv:

11. Food Preference:

i. Vegetarian

12, Payment Details:

I. Registration fee

r ] I. 1\on- vegetarian r I

Delegate: . . ...-, ~--

Accompanymg person: ..

ii. Full amount of accommodation

iii.Total

iv. Demand draft enclosed for

D.O. no. & drawee banlc .

Rs ..

Rs..

,Rs ..

. .. , , , .

f.'" ;.,.,

Dated: .

(Demand draft to be drawn in favor of "Fourth International and
:j,.:~ighth Biennial Conference orthe ISV" Payable at Chennai)
~i": .... '. ",

;.'\

,- -------_ ..,---_.,._---~-----



Fourth International and Eighth Biennial
Conference ofthe Indian Society ofVictimology

Chennai
9,10 &11 October 2014

Details ofAccommodaiion

Organizers of the conference would reserve accommodation for the delegates in the
following hotels/guest houses, provided full payment for accommodation is made
within the deadline. Please indicate in the registration form the type of
accommodation desired, and the number of daysof your stay.

Place of Type of Amount
Accommodation Accommodation Per dayRs.

The Leela Palace Deluxe city view (single) 7,5001-
Adyar Seaface, Deluxe city view (double) 8,5001-
M.R.CNagar Deluxe sea view (single) 8,5001-Chennai - 600 028
Tel: +91-44-33661234 Deluxe sea view (double) 9,5001-
Fax: +91-44-33661212
http://www.theleela.com/

Somerset Greenways Chennai Studio executive 4,8001-
No. 94, Sathyadev Avenue, Studio premier with patio 6,0001-
M.R.C Nagar, Chennai-600 028 IBedroom executive 7,5001-
Tel: +91-44- 7100 0001
Fax: +91-44- 7100 0010 IBedroom premier with

http://www.somerset.com/ large patio 8,0001-

AMS Raj Palace Sundar Standard single 2,5001-
#2, Dr. Durgabai Deshmukh Standard double 2,8001-
Road,

Executive single 2,8001-(Opp. Sathya Studios),
Raja Annamalaipuram, Executive double 3,1001-
Chennai - 600 028. Extra bed 6001-
Tel:+91-44-24938888
www.hotelrajpalacesundar.com

Savera Hotel Business standard (single) 6,50.01-
146, Dr. Radhakrishnan Salai, Business standard (double) 7,5001-
Chennai - 600 004.
Tel: +91-44-2811 4700 Business club 9,0001-

Fax: +91-44-2811 3475 Executive single 7,0001-
http://saverahoteI.com/ Executive double 8,0001-

Executive superior (single) 7,5001-
Executive superior (double) 8,5001-
Executive club 10,0001-

http://www.theleela.com/
http://www.somerset.com/
http://www.hotelrajpalacesundar.com
http://saverahoteI.com/
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H"ll'! ,\nciwr
'il' 10:", Dr. R"Jhakd~hnan Salai
M:>'iapor".
C h"nrUi - hOO O( l-l
Td: -41-44- 2XII :"lIl
Fax: ,'11-44-2X11 171'1
http:www,anchorgroup.Jn

l\ew Woodlands Hotel (P) Ltd
72-75, Dr. Radhakrishnan Road.
P.H. No, 626.
MylapLlre.
Chennai - hOO004.
Tel: .4 1-44-2X II 31)1
Fax:,91-44-2811 0460
htlp: ,;iwww,newwoodlands,cLlm

:VIS Swami nathan Research
Foundation Guest House
Third Cross Road,
Institutional /\rca, TaramanL
Chcnnai. 600 I 13.
Tel: +<)1-44-2254 l69X
http://www,mssrforg/

Y.W.C.A International
Guest House
1086, E.Y.R Periyar Salai
(ponnamallee High Road),
Chennai - 600 084.
Tel: +91-44-2532 4234
Fax:+91-44-25324263
hnp:/ /ywcamadras.wonmress.com/

i :"-t:.; l1i.Lud ",ltl~k'

,",'upmn ,\l'

Srandalll douhk
ll,' ,'np,m"y \ C

Smgh: standard AC
Double standard AC
Smgk ~xecutive Al'
I)'luhk exc"uti,'C Al '
Singh: deluxe Al'
Donhle deluxe .'I.e

Suite .'I.e
Double room At
Pouhle room nLln-At

It lnly Limited Room,
Available)

Single non - AC
Double non - AC
SingleAC
DoubleAC
Deluxe AC single
Deluxe AC double
Extra bed

--1--'

I.X:"O-
2.1 50:-
2.100-

2.1>10-

2.650:-
2,'150, -
( /.oca/
hlXt.\

I ''\'trtJ)

2,000,-

1.500 -
xoo-

tNO: -
1,337-
1,456/-
1,787/-

1,962/-
2,349/-
418/-

ICSA Programme Centre
and Guest House
107, Pantheon Road,
Egmore, Chennai- 600 (J08,
Td (91-44-2S 19 4l)O~

Dormitory (per bed)
Double bed room AC
Double bed room n"n - AC

300/-
1,200/-
600-'-
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The University of Madras is one of the three oldest and premier universities in
India. The faculty and students who celebrated the 150th year of the University in
the year 2006 take pride in being the forerunner in many academic programmes.
The University that had only 17 research departments, 30 teachers, and 69 research
scholars in 1912 has grown into a large teaching-cum-research and affiliating body
with 18 schools, 79 departments of post-graduate teaching and research, 115
affiliated colleges and 63 approved research institutions. The University has
signed MOUs with 51 Foreign and 12 Indian Universities and also with 23
Industry/Service organizations. Nearly 150 sponsored research projects funded by
various agencies are being carried out in the University departments. The
University of Madras is one among the first five universities in the country to
receive rccognition from the University Grants Commission as a 'University with
Potential for Excellence'. In the 157 years of its vibrant subsistence, the University
has made significant contributions to the cause of higher education and research in
the country. Several alumni of the University have held venerated positions in
different fields of Law, Administration, Management, Science and Technology at
the national and international level and the legacy continues even today.

The University of Madras started an independent Department of Criminology with
functions of teaching and research in April 1983. The Department of Criminology
has been specializing in the fields of financial crimes, victimology, police
administration, human rights, juvenile justice, correctional administration, crime
prevention, cyber forensics and information security, and so on. The Department
has its own computer laboratory and library facilities. The Department offers
diploma, masters, and Ph.D programmes. The Department of Criminology is one
of the most active departments of the University, with its faculty and research
scholars engaging in research on vital issues and social problems. This has
attracted many scholars of international and national eminence to visit the
Department, which also facilitated the faculty to have international collaborations
and to become aware of the developments in the field of crime and justice in India
and abroad. The faculty members of the Department both in the past and present
have attained national and international recognitions for their scholarly
contributions. The department has an academic exchange programme with Illinois
State University, Normal, U.S.A. for about two decades. The faculty members
have been receiving research grants for their projects from various organizations
such as University Grants Commission, Bureau of Police Research and
Development, Ministry of Social Justice and Empowerment, United Nations
Development Program, Government of Tamil Nadu, National Commission for
Women, MasterCard Worldwide, UNICEF, and so on. The Department of
Criminology has also been providing consultancy to the agencies of criminal
justice system. One of the robust areas of the department is "victimology".

About Indian Society ofVictimology

The Indian Society ofVictimology (ISV) was established in Augnst 1992 and was
formally inaugurated by the eminent jurist Hon'ble Mr. Justice V.R.Krishna Iyer,
Former Judge of the Supreme Court of India, in September 1992 through the
efforts of the then Head of the Department Prof. K.Chockalingam in the University
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rCah7cd .,\" l\ftnday. It ha~ :.thuut ..tOOm •.'''uhLr", Dllrlnt! th •.' i•.~t ='= y'r".:~U'--,. thl,; tS\
has or!:!anizcd st"\'~ral symposia. sCf':linar:-.. and contl.:-rl'nCL'S nn \'anous
victimologlcal i~slJcs. nne' \)1'the slgnif:cant contrihutions of the IS\' was the
preparation ofdrali viet m legislatIOn. with the 'UppoJ1 of the National Law School
of India LniverSIly. Bangalore. and the National Human Rights ('omrlllssion Ifl
1'196 through an intensive workshop organized m Chcnnai. The Committee on the
Reforms of Criminal Justice Systcm was constItuted by thc Government of India.
Ministry of Home Affairs. in November 2000 to consider mcasures for revamping
the criminal justice system and it emphasized that victim compensation is a state
obligation in all seriou, crimes. whether tht. offenders are apprehended or not.
convicted or acquitted. The committec recommended that this is to be organized in
a separate legislation by the Parliament. The committee also suggested that the
draft bill on the subject submitted to the Government in 1996 by the ISV provides a
tcntative framework lor consideration. E\ en for the introduction of a State Victim
Assistance Fund by the (jovernment of Tamil "ladu in 1995. the ISV served as a
catalyst. The dream of ISV to have a national-level victim compensation law
through its recommendation in a seminar on \'ictirn compt:nsation as early as in
1'1'13 has been realized by the introduction of tbe provisions of victim
compensation throughout India through the Crimma1 Law Amcndment Act. 200X.
Therefore, with a sense .)fhumility, the IS V can leel proud that the victim rights as
enshrined in the U:'-i Dedaration of Victims, I 'IX). is gradually becoming a reality
rn India.(For further dctails about the ISVvisit. h1!lL'.'indiansoeietyo/Vi,tim
ology.cr~n:!)

Why should rou participak in the 1\ Int.'rnational and \"Ill Biennial
Conferenceofthe IS''"''

I. Be a part of an international evenr. sharing knowledge on victim rights.
victim services, and victirnological research.

2. Interact with academicians, researchers, law enll)fCers. prosecutors.
judges, and policy makers from all around the world.

Participate in the plenary sessiom to be presented by international and
national experts.

Discuss the status of children and the situation of child victims in India
and other countries besides the support services available to childrcn.

5. Get acquainted with ISV's activities.

6. Share and exchange news about the currenr developments in the field of
Victimology.
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, I. Ci lIeme uHlle CCilfcrcnce

The main theme of the conference is "Victimization of Children:
Dimensions and Response ofthe Stakeholders."

SubThemes:

• Child abuse-physical, emotional, and sexual a~use

• Children as victims of trafficking

• Children as victims of terrorism and group violence

• Victimization of children at children homes/institutions

• Child marriage and its consequences

• Impact of abuse and victimization on children

• Role of media in portraying children as victims of crime and III

. , preventing child victimization

• Response of the voluntary organizations, non-governmental
organizations, and the community to child victimization

• Law and Justice relating to children as victims and the response of the
II Criminal Justice System of various countries across the globe.

• UN and other international instruments dealing with the prevention of
child victimization and treatment of child abuse

Guidelines for Paper Submission & Presentation

Papers (theoretical/empirical) should pertain to any ofthe above themes.

Papers should be submitted in Times New Roman font, size 12with double line
spacing.

Papers should not exceed 5000 words, including tables and figures.

The paper should be accompanied by an abstract of 150 words. Abstracts of
papers, if received within the deadline, will be published in the Book of
Abstracts.

The LAST DATE for the receipt of abstracts is 22August, 2014.

Papers will be screened by a committee of experts and only those approved will
be accepted.

The ISV will retain exclusive rights to publish all the papers accepted for
presentation as Conference Proceedings.

Papers and Abstracts may be e-mailed to isvconference2014@llmail.com as
attachment or sent by post to Dr.M. Srinivasan, Organizing Secretary, Associate
Professor, Department of Criminology, University of Madras, Chepauk,
Chennai - 600 005, Tamil Nadu, India.

mailto:isvconference2014@llmail.com
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IL"rly nlld r"g"u "llon. before III .\ugw,t, 201-1i

(Rl".'gistrati()n )ft.er ()1.-\ugu ....t. 2 114 anJ lHl \.)1"h~tl.lr\..'

01 ScpI,'mbcT, cU141

RS.20(JU-

i{sl50U -

/hulmp"ming Pason: Rs.cO'Oo - Ionlv thrcc \I ork ing lun"h~s and t\\ 0 ,linnc',,)

Sludenls:

(Early hird regIstration. hct"rc III August. 20 14)

(Rcgistration alier 0 I August. cO14 and ,lUor bet,'r,'
01 Septemher, 2014 )

(Students should produce honafide certificate trom the Head of the Department
Institution or Identity Card from their educatioml ir,stitutlon)

Foreign delegates:

lJSS 200,-

(ISS 2"U-

(Early bird registratIOn. before III August. cO141

(Rcgistrationalicr 0 I August. 20 14and on or b~torc
o I September. 201-1)

lSS150-

USS 100-

Foreign studcnts:

(Farly bird registratllln. bctilrc' II .\ugust. 2(14)

IRcgistrauonalierU I August. 2U14 and cm or nct'lrC
o I September, 20141

Registration kc excludcs accommodation and IOcludcs three \\(lrk.ltIg lunchcs
and two dinners.

Accommodation may be arranged on requirement tor th~ delegates upon
payment. (Reier the enclosed details olaccommodutiun)

Spot registration is not available under any circumstances.

Guidelines for Registration

Request for registration and accommodation should reach the Organizing
Secretary, in the form enclosed, along with the delegate fee and accommodation
charges (full payment) in the form of a demand draft drawn in favor of "Fonrth
International and Eighth Biennial Conference of the ISV" payable at
Chenoai. All registrations are to be made on or before 01 September, 2014.
Being an international conference, early registration is requested to enable us to
make the necessary arrangements. Participants who are not Indian national s
should note that they require a valid Indian visa and should obtain the same
sufficiently early from the Indian Embassies of their respective countries. Only
50 students/research scholars will be considered for the Conference on nrst-
cum-first-serve basis. The preference may also he given to the students with tull
paper ..•.The ddegatcs and ..•n ..dents ",hnulJ takt' p:.trt in thl' \."lnkn .."fh.:1:\H""il~ :!ftl'r
g ....ttlng thl.:' (un tirmati"'lIl ~)rth.:u r\"'ghtJ"J.tll In
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Af,~n;s oUhc llltlian Society ofVictimology ano Guidelines te Apply:

,. i i'r()fe~,o~K. LhoekalingamAward

This will be the highest Award given by the ISV and is presented in honor of one
of the pioneers in the field ofVictimology in India, Professor K.Chockalingam.
The award will carry a plaque, certificate, and a citation.

(i). It will be presented every two years to a person who has made a
significant contribution in the field ofvictimology in India.

(ii). Nominations in writing by a member of the ISV in good standing
with full details of the contributions of the nominee can be sent to the
General Secretary of the ISV.No selfnominations are accepted.

(iii). The nominee for this award should not hold any office/position in the
management of the ISV during the period of nomination.

(iv). The General Secretary will place all nominations received within the
deadline before the Awards Committee, constituted by the Executive
Committee ofthe ISV.

(v). The recommendations of the Awards Committee may be approved
by the Executive Committee of the ISV. The decision of the
Executive Committee is FINAL.

(vi). The awardee will be intimated the decision of the Executive
Committee of the ISV and he/she wiII be requested to be present to
receive the award during the inaugural function of the Biennial
Conference of the ISV.

(vii). If the Awards Committee feels that there is none in its wisdom
deserving the award in a particular year, it has the right to decide
accordingly.

b) Fellowship Award

(i). This Fellowship Award is given to deserving individuals to recognize
their significant contribution for the growth and development of the ISV.

(ii). The Executive Committee of the ISVwill decide upon theAward.

(iii). It will be signed by the President and the General Secretary.

(iv). Nominations for this Fellowship must be made in writing to the
President and thattoo trom amember in good standing of the ISV.

Deadline for nominations: The NOMINATIONS for the above two awards are to
be sent to the General Secretary both by post and by' e-mail on or before
01 August, 2014. The postal address is: Dr. M. Srinivasan, General Secretary
1ST/,Associate Professor, Department of Criminology, University of Madras,
Chepauk, Chennai, 600005. E-mail id:isvconference2014@~mail.com
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11) I h(' r••.."(:atl,:h pdp!:' \ll\.luld he thl' \lUk'uml;.' pI an l)ngm •.d L'mplrJ\':al
research on a subject of currcnt relevance in \ictirnology and
\ ictim assistance.

Iii 1.1 h~research work:slllluld ha\e h~,'n eurrenth eompic'kd.
llll,l. A partil'lpant can only \l.:nd \me parl'r t()--l\Hl:-.iJeratllHl.

(t\). For technical rcasons. rarers w.th jOIDt aUlhorshir will not he'
rermitted.

(\ 1 Papers should b~ lyped only on on,. Side of /\-4 si/c bond rarer. \C Ith
doubl~ line spacing I~a\'inf(adequak margins on all sides.

(vi). ;-.Jameof the author should be givcn in separate sheel and il should not
be typ~d anywhere else in th~body of the paper

(\ii). The author of th~ ')arer should submit a bonalide ,','rtltleale fmm lh,.
institution wh~re he.she is studyinf(.

(viii l. The author should also submit a Ileclaration that the re,,'arch IS an
original work dIme by hunhe, and did not (,)fm a ran ,d'
theSIs/dissertation jl)r the award of any degreedirlorna or any other
award or rri/es.

(ix I. Two copies of the paper in about 'i000 words. along with the abstra,.t
of about I'i0 words.' should be suhmltted bdtJfe the deadlin~.

(x I. .\n expert committee "ill serUlllll/e th,' parers ',,,"el\ed (I)' the'
competition and will choose the best among them.

(XI). The prize winner will be intimated the del'ision of the Lxeeuti\e
Committee of the lSV and he/she will Derequested to be rresent lex
the conference and make a presentation of his her paper and then
receive the award.

The contestants of the Best Research Paper Award should send their full
papers to the General Secretary both by post and bye-mail on or bel,ll'e
22 August, 2014.

The postal address is: D~ M. Srinivasan, General Secretary ISV Associate
Professor, Department of Criminology, ['niversity of Madrol', Chepauk,
Chennai, 600005. E-mail id:isvcon{erence2UI4@gmail.com
Some Distinguished International Speaken
• Dr. Helmut Kury, Germany.
• Dr. Michael Kilchling, Germany.
• Dr. David Brown, Australia.
• Dr. Rianne Letschert, The Netherlands.
• Dr. Effi L~~oulou, Greece.
• Dr. Xin Ren, tm:.
• Dr. Sesha KethincTlI, l SA
• I): I,ll'\! !'~Jr;"l-lllt/i.,:r-_. S"dtJ'~ \;r: •..,:
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